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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

A BENCH FOR 10-AUGUST-2026 (MONDAY)

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID 26420785626 PASSWORD -12345

e I:E:-g::r Af’:r:: : i Remarks
B 86/LK1_\1-V72023 2018-19 | [A] UMESH KUMAR NEMANI

2 133,Lm,2023 2018-19 | [A] M/S BEEAARR AUTOWHEELS INDIA PVT. LTD.
3 134,LFK$,2023 2019-20 | [A] M/S BEEAAR AUTOWHEELS INDIA PVT. LTD.
4 238/Lm/2023 2010-11 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
5539 /Ler/2023 2011-12 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
6 240/LIK1\-;312023 2012-13 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
7 241/Lr$/2023 2013-14 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
8|, 42/|_er/2023 2014-15 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN
9 35/@72024 2020-21 | [A] RAJEEV JAISWAL AND OTHERS

10 381/&%/2024 2017-18 | [A] AJAHAR ALT

11 grojLian)2025 Jo1s |[A] DEEPA AGARWAL

12 gt iow/2025 014 |[A] DEEPA AGARWAL

13| ,, N&?zozs 2015 | (A] RADHA RUNGTA

14 51/LKr\!I-VA;2025 2015-16 | [A] YOGENDRA SINGH PROP. AVADH STEELS

15 52/LK%2025 2016-17 | [A] YOGENDRA SINGH PROP. AVADH STEELS

16 53/LKY\L‘}2025 2017-18 | [A] YOGENDRA SINGH PROP. AVADH STEELS

17 54/u<%2025 218-19 | [A] YOGENDRA SINGH PROP. AVADH STEELS

18 726/&%/2025 2021-22 | [A] COVET FINANCIAL SERVICES PVT LTD.




CAUSE LIST OF A BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD 12345

Remarks

19

959/LKW/2025

[D] HIDES INTERNATIONAL LIMITED

20

ITA
34/LKW/2026

2019-20

[A] ASHA GOEL

21

IT(SS)A
676/LKW/2026

2022-23

[A] MOHAMMAD SALEEM QURESHI

22

ITA
672/LKW/2026

2017-18

[A] BAITULLAH ANSARI, M/S ROSHAN TRADERS

ITA
673/LKW/2026

2017-18

[A] BAITULLAH ANSARI, M/S ROSHAN TRADERS

24

ITA
675/LKW/2026

2017-18

[D] MOHAN SHYAM KALYAN DAS JEWELLERS

25

ITA
683/LKW/2026

2017-18

[A] GURDAS MAL ARORA

26

ITA
684/LKW/2026

2018-19

[A] SUSHIL KUMAR DWIVEDI

27

ITA
685/LKW/2026

2019-20

[A] SUSHIL KUMAR DWIVEDI

28

ITA
686/LKW/2026

2016-17

[A] RAJESH KUMAR

29

ITA
687/LKW/2026

2016-17

[A] SAROJ GUPTA

30

ITA
696/LKW/2026

2016-17

[A] SUGANDHA SRIVASTAVA

31

ITA
697/LKW/2026

2016-17

[A] SUGANDHA SRIVASTAVA

32

ITA
698/LKW/2026

2017-18

[A] SUGANDHA SRIVASTAVA

33

ITA
699/LKW/2026

2016-17

[A] SUGANDHA SRIVASTAVA

34

ITA
700/LKW/2026

2017-18

[A] SUGANDHA SRIVASTAVA

As%;g;}egistraf
& 06-Aug-2026




[,/ INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

IN COURT ROOM 1

WEBEX MEETING 1D- 26420785625 PASSWORD 12345
N :Em:l:i; seeName Remarks
X 745/erm/zoze [A] RAJENDRA SINGH /O SHRI LAXMY NARAYAN
2 749/\_%/2025 [A] ABHISHEK TRIPATHI
3 751/er$/2025 [A] NEELU BUDHRAJA
4 753/LrK‘\;C/2025 [A] JAKIR
: 754/Ler/2026 [A] JAKIR
) 755/Lr|<w/zozs [A] JAKIR
! 756/Lr|<m/2026 [A] ALAM SHAH
8 757/er$/2025 [A] ALAM SHAH
4 758/Lr|<rv3/2026 [A] ALAM SHAH
10 766/Lr}(m/2025 [A] PUNAM BAJPAIL

4’!715 nt Registrar

L 06-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 10-

T-2026 (MONDAY

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING 1‘0-26400694010 PASSWORD-123456
e TRl e | R
1l8ey lLrK]\-ICI2017 2012-13 | [A] SURENDRA SINGH RATHORE (OLD APPEAL)
2|10 /erw/zou 2012-13 | [A] SURENDRA SINGH RATHORE (OLD APPEAL)
3l /L$/2017 2013-14 | [A] SURENDRA SINGH RATHORE (OLD APPEAL)
. ITA 2017.16 | [A] KAILASH CHAND JAIN PROP. M/S KAILASH
775/LKW/2024 CHAND JAIN & CO.
z A 201716 | A] KAILASH CHAND JAIN PROP. M/S KAILASH
776/LKW/2024 CHAND JAIN SARAF & CO.
6| gg /Lxr\;;ﬂ}zozs 2017-18 | [A] ANKUR DEALERS PRIVATE LIMITED
7 288 /Lerlzozs 2016-17 |[A] VANDANA YADAV
8 |37 /LIK1;IC/2025 2017-18 | [D] VISHAL AGARWAL
9| /Lm/zozs 2017-18 | [A] SH. JOGINDER SINGH
10] e /erl\-z/zozs 2017-18 | [A] DINESH SOAPS AND DETERGENTS
1l /erw/zozs 2019-20 | [A] RAKESH BABOO GANGWAR
12| g /LKr\mzoze 2019-2020 | [A] RAKESH BABOO GANGWAR
| /Lxrxhozs 2019-2020 | [A] RAKESH BABOO GANGWAR
14| 506 /LlI;rVC/2026 2015-16 | [A] RITU SINGH
15|41 /LEVC]ZOZG 2018-2019 | [A] SANJAY UPADHYAY
16|45 /LE\C/ZOZG 2014-15 | [A] SUNNY AGARWAL
17] 43 /LEV?/zoze AAIAS7532A] [A] SWAMI BRAHMANAND MAHAVIDYALYA SAMITI
18|46 Lwi2026| 202021 |[D] M/S REHBER FOOD INDUSTRIES PVT. LT.




CAUSE LIST OF B BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2
WEBEX MEETING ID- 26400694010 PASSWORD-123456
] EE ....1{ ’t{mﬁ \F:E’“T .: 5 b

[A] REHBER FOOD INDUSTRIES PRIVATE LIMITED

19)5¢1 JLKW/2026 2020-2021

ITA
20|.47/LKW/2026 2022-23 | [D] M/S ERA EDUCATIONAL TRUST
A
762/LKW/2026
A
763/LKW/2026
764/&%/2026 2015-16 |[A] KANCHAN TRADING COMPANY

ITA 5016-17 | [A] TIMECITY MULTI STATE CO-OPERATIVE
765/LKW/2026 HOUSING SOCIETY LTD.

2019-20 | [A] PRADEEP KUMAR JAISWAL

N
=

2020-21 |[A] PRADEEP KUMAR JAISWAL

[
w

2

S

Lﬂ%&gfsﬂr

(\, 06-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING IVD-26420785626 PASSWORD-12345

Srl :3::::'. A:z:‘:'. . ; M59s§ee Name Remarks
1 215/1.%/2018 2014-15 | [A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED
2 ZSSILerIZOIS 2014-15 | [D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED
3 162/Lr|<m/zo19 2015-16 | [A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED
4 | 10/ Rm2010] 2015-16 | 0] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED
5|, /ucrvgfzozs 2007-08 | [D] VARANASI DEVELOPMENT AUTHORITY

6 462/5‘(@",2025 2017-18 | [A] MOHIT KHANDELWAL

7 ssslﬂlzozs 2019-20 | [A] SATISH CHANDRA CHAWLA

8 673/LrKEI<I\/2025 2018-19 | [A] MOHIT KHANDELWAL

9 755,,1_%‘;/2025 2018-19 | [D] ICON DEVELOPERS

10|, 46/&5'3,2025 22%12% [A] M/S URBAN COOP. BANK LTD.

11 78/@‘72026 2018-19 | [D] GURU NARAIN MEHROTRA

12 96/LK%2026 2018-19 | [A] BABUNA DEVI

13 10211_5\2/2025 2016-17 | [A] NARENDRA VIKAS ENTERPRISES

14 111/1_%‘/2026 2015-16 | [A] ANUI MAHENDRA

15 513/1.5\/‘3/2026 2013-14 | [A] PANKAJ BAJAJ

16 | g /LrKrwA/zozs 2018-19 | [A] M/S SHREE LAL AND ASSOCIATES

17 70%_%‘/2026 2023-24 | [A] SHREE LAL AND ASSOCIATES

18 711/L1Km/2026 2016-17 | [A] SATYENDRA KUMAR




CAUSE LIST OF A BENCH FOR 11-A

ST-2026 (TUESDAY

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

19

ITA
712/LKW/2026

2016-17

IN COURT ROOM 1

[A] STATE BANK OF INDIA

WEBEX MEETING 1D-26420785626 PASSWO

gﬁﬁﬁ?ﬂ
~ Numbe

RD-12345

Remarks

20

ITA
713/LKW/2026

2019-20

[D] PRADEEP KUMAR JAISWAL

21

ITA
714/LKW/2026

2026-27

[A] SANATAN VAIDIK ASHRAM TRUST

22

ITA
724/LKW/2026

2026-27

[A] SANATAN VAIDIK ASHRAM TRUST

23

ITA
721/LKW/2026

2023-24

[A] RIDDHIMA SHIKSHA SAMITI

24

ITA
723/LKW/2026

2020-21

[A] GYANENDRA KUMAR SINGH

4"7!5 ant Registrar
06-Aug-2026
/v




E//, INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

IN COURT ROOM 1

WEBEX MEETING ID-26420785626 PASSWORD 12345

Srl

. Appeal
Number

| Assm nt. |

! lv

ks Yearﬁ

Remarks

ITA
523/LKW/2026

2021-22 | [A] TARUN GUPTA

ITA
539/LKW/2026

2020-21 | [A] URBAN PLAZA LLP

ITA
540/LKW/2026

5020-21 | A SANJEEVANI FERTILIZERS AND CHEMICALS

PRIVATE LIMITED

ITA
541/LKW/2026

2022-23 | [A] VAIBHAV GUPTA

ITA
543/LKW/2026

2020-
2021 [A] SUNITA SHARMA

ITA
545/LKW/2026

2020-21 | [A] SUNIL KUMAR SHUKLA

ITA
553/LKW/2026

2017-18 | [A] MOHAMMAD FEEROZE KHAN

ITA
555/LKW/2026

2017-
2018 | [A] AL HASAN

ITA
556/LKW/2026

2022-23 | [A] KARUNA GAUSHALA SEVA SAMITI

10

ITA
557/LKW/2026

2017-18 | [A] HARI OM GUPTA

11

ITA
767/LKW/2026

2017-18 | [A] JAYKARAN

12

ITA
768/LKW/2026

2016-17 | [A] UZAIR ALAM

4*.455 stant Registrar

X 06-Aug-2026




r/iucome TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 11-A

T-2026 (TUESDAY

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

4010 PASSWORD-123456

WEBEX MEETING ID-2640069
Appeal |[Assmt.| ks LR
T . RV e ee Name Remarks
ITA 2
1 1729 /LKW/2019 2015-16 | [D] SHRI MANISH KUMAR GARG
ITA
2 \382/LKW/2020 2017-18 | [A] SHRI SHISHIR RASTOGI
ITA
(3 \ 405/LKW/2020 | 2017-18 | [D] SHRI SHISHIR RASTOGI
ITA F.Y.2017-
4 | ga/kw/2022 | 18 | A1 JHANKAR JEWELLERS PRIVATE LIMITED
ITA
5 | sg0/LKw/2024 | 2017-18 | [A] MRS. RUCHI GUPTA
ITA
6 | 106/LKkw2025 | 2018-19 | [A] SHREE LAL AND ASSOCIATES
ITA
7 714/LKW/2025 2011-12 | [A] VISHAL JI NIGAM
8 ITA 2015 [A] SARASWATI VIDHYA MANDIR INTER COLLEGE
734/LKW/2025| 2017
ITA
9 735/LKW/2025 2018-19 | [A] MOHD. RIZWAN
ITA
10 765/LKW/2025 2022-23 | [A] PYARI DEVI EDUCATIONAL HEALTH SOCIETY
11 ITA 2017-18 [A] BHAGAUTI PRASAD ANANT KUMAR SARRAF
767/LKW/2025 PRIVATE LIMITED
ITA
12 830/LKW/2025 2017-18 | [D] DARPAN CHUGH
co
13 3/LKW/2026 2017-18 | [A] DARPAN CHUGH
ITA
14 901/LKW/2025 2021-22 | [A] M/S RR CIVIL TECH PVT. LTD.
IT(IMA ;
15 905/LKW/2025 2020-21 | [A] MR. GYANENDRA MOHAN
16 ITA 2016-17 [A] UP STATE INDUSTRIAL DEVELOPMENT
906/LKW/2025 CORPORATION LIMITED
IT(SS)A ;
17 951/LKW/2025 2015-16 | [A] SHREERAM
IT(SS)A
18 965/LKW/2025 2016-17 | [A] SHREERAM




£
£ CAUSE LIST OF B BENCH FOR 11-AUGUST-2026 (TUESDAY)
/
f BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID-26400694010PASSWORD -123456

‘Nam:
966/LKW/2025
IT(SS)A
968/LKW/2025

IT(SS)A g

969/LKW/2025 | 2020-21 | [A] SHREERAM
IT(SS)A -

970/LKw/2025 | 2021722 | [A] SHREERAM

IT(SS)A
23| 967/Lkw/2025 | 2018719 | [A] SHREERAM

2017-18 | [A] SHREEMAN

2019-20 | [A] SHREERAM

N’A&%ﬂg\ﬂ’:ﬂlsﬂaﬁ

&yo&-ﬁug-“.’azd




E TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

[ PART HEARD MATTERS
Assmt.
(Srl\ Appeal Number | "y o0 Assessee Bench |Remarks
|1 [TA[263[Lkw][2026| 2017-18 [[A] BABA BHOOT NATH CHARITABLE TRUST | sMC
| 2 [TA 465 LI 2025 2017-18 [[A] ASHOK KUMAR PURI SMC
| 3 [rTA]9s5|LKwW KW[2025] 2014-15 |[A] OM PRAKASH MALOO SMC

QASSQ}\?J‘?:QEHN




[ oo

CAUSE LIST OF A BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURTROOM 1

WEBEX MEETING ID-26420785626 PASSWORD-12345

srl| Appeal Number | A%

. Assessee Name : Remarks

1 | TTA 43/LKW/2024 | 2018-19 | [D) RAJESH KUMAR AGARWAL (E-FILED.)

VATE
2 |ITA308/LKW/2025 | 2021-22 L[i[:;‘Ir?EHgEE LAKSHMI NARAYAN SUGAR INDUSTRIES PRIVA

| [D) SHREE LAKSHMI NARAYAN SUGAR INDUSTRIES PRIVATE
3 | co47/uew/2025 | 2021-22 |G e

4 |ITA 756/LKW/2025| 2018-19 |[D] PRITHVI INFRABUILD PRIVATE LIMITED

‘751 ITA 757/LKW/2025| 2019-20 |[D] PRITHVI INFRABUILD PRIVATE LIMITED

6 | CO4/LKW/2026 | 2018-19 |[A] PRITHVI INFRABUILD PRIVATE LIMITED

7 | ITA 32/LKW/2026 | 2019-20 |[A] MAHILA VIDYALAYA SOCIETY

8 |ITA 101/LKW/2026| 2017-18 | [A] MOHD. ILYAS PROP. INDIA STEEL TRADING Co.

9 |ITA 251/LKW/2026| 2018-19 |[A] SANGEETA SINGH

10 |ITA 252/LKW/2026| 2017-18 |[A] PREM KUMAR SACHDEVA

11 |ITA 253/LKW/2026| 2017-18 |[A] MOHD. RASHID SIDDIQUI

12 |ITA 256/LKW/2026 | 2015-2016 | [A] AISHWARYA AWAS PVT. LTD.

13 |ITA 273/LKW/2026| 2024-25 |[A] MANO] KUMAR DUBEY

14 |ITA 276/LKW/2026| 2020-21 |[A] MOHAMMAD SALEEM KHAN

15 |ITA 278/LKW/2026| 2019-20 |[A] RAKESH CHANDRA

16 |ITA 726/LKW/2026| 2022-23 |[D] RAJESH SINGH DAYAL

17 |ITA 727/LKW/2026| 2013-14 | [A] RACHIN GUPTA

18 |ITA 735/LKW/2026| 2019-20 |[D) ANCHAL JAISWAL

19 |ITA 736/LKW/2026| 2020 | [D] ANCHAL JAISWAL

Assgn; Registra.

% 06-Aug-202,
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Assmt. Bench |Remarks
sﬂ\ Appeal Number | "\, - ." |Assessee
A E-filed.

© |rTa|163]Lkw[2024] 2017-18 [[D] MANOHAR LAL (E-FILED.)

2 ||

y

i




ﬁ/ INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

IN COURT ROOM 1

WEBEX MEETING 1D-26420785626 PASSWORD-12345

sal dopeall (T Reemt [ T Tasseecctiame Remarks
1 277/LFK'\',C/2026 2017-18 | [A] KHATEEB AHMED KHAN

2 283/Lm/2026 2012-13 | [A] DHARMENDRA KUMAR

3 441/L1'Km‘/2026 2012-13 | [A] GURPREET KAUR BAGGA
F MZ/Ler/ZOZG 2012-13 | [A] GURPREET KAUR BAGGA

MSSB/Ler/zoze 2020-21 | [A] RAVI KANT SINGH

: ITA 701715 | [A17 B SINGH PLYWOOD INDUSTRIES I PRIVATE

563/LKW/2026 LIMITED

7 565“_%/2026 2014-15 | [A] NAVNEET NIGAM

8 567/@9/2026 2014-15 | [A] KISHORI AWASTHI

9 576/ur<';,f,‘12026 2012-13 | [A] ASHOK KUMAR SHUKLA

10 578/Lm/2026 2017 | [A] VIPIN KUMAR MISHRA

11 584ng3/2026 2009-10 | [A] SURYA PRAKASH

12 793l££/2025 2018-19 | [A] MANTRI GANNA VIKAS PARISAD PARSENDI

Bl 2018 | [A] NASIR AL SIDDIQUI

A"As.m;istrar

(, 06-Aug-20265
I 7




T INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

—

CAUSE LIST OF B BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl

WEBEX MEETING ID-26400694010 PASSWORD-123456
- Year |

Appeal |
Number.

Remarks

1 [SA 4/LKW/2025

2021-22 | [A] SWARADHYA HEALTHCARE PRIVATE LIMITED

2 |SA 5/LKW/2025

2022-23 | [A] SWARADHYA HEALTHCARE PRIVATE LIMITED

B

ITA
359/LKW/2025

2021-22 | [A] SWARADHYA HEALTHCARE PRIVATE LIMITED

4

ITA
374/LKW/2025

2022-23 | [A] SWARADHYA HEALTHCARE PRIVATE LIMITED

5 |SA 7/LKW/2025

2020-21 | [A] SWAPNIL GUPTA

6

SA 6/LKW/2025

2019-20 | [A] SWAPNIL GUPTA

7

ITA
372/LKW/2025

2019-20 | [A] SWAPNIL GUPTA

8

ITA
373/LKW/2025

2020-21 | [A] SWAPNIL GUPTA

9

ITA
390/LKW/2025

2021-22 | [A] SWAPNIL GUPTA

10

IT(SS)A
688/LKW/2018

2011-12 | [D] M/S. SHOTGUN ENTERTAINMENT

11

IT(SS)A
978/LKW/2025

2015-16 | [A] SHIV KUMAR GUPTA

12

IT(SS)A
979/LKW/2025

2016-17 | [A] SHIV KUMAR GUPTA

13

IT(SS)A
980/LKW/2025

2017-18 | [A] SHIV KUMAR GUPTA

14

IT(SS)A
981/LKW/2025

2018-19 | [A] SHIV KUMAR GUPTA

15

IT(SS)A
982/LKW/2025

2019-20 | [A] SHIV KUMAR GUPTA

16

IT(SS)A
983/LKW/2025

2020-21 | [A] SHIV KUMAR GUPTA

17

IT(SS)A
984/LKW/2025

2021-22 | [A] SHIV KUMAR GUPTA

18

IT(SS)A
990/LKW/2025

2015-16 | [A] SHARDA

19

IT(SS)A
991/LKW/2025

2016-17 | [A] SHARDA




CAUSE LIST OF B BENCH FOR 12-AU -2026 (WEDNESDAY

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBE¥ MEETING ID-26400694010 PASSWORD-123456
TTEA |ors,
20 992/LKW/2025 2017-18 | [A] SHARDA

TSS)A z
go3/Lkw/2025 | 2018719 | [A] SHARDA

(eal

B

IT(SS)A ]
PZ 994/LKW/2025 2019-20 | [A] SHARDA

IT(SS)A ;
F';\QQSILKWIZOZS 2020-21 | [A] SHARDA

IT(SS)A ]
24\996/LKW/2025 2021-22 | [A] SHARDA

TMA g
25| 187/LKW/2026 2020-21 | [A] SARAJUL HAQ KHAN
26 ITA —

311/LKW/2026 2017-18 | [A] RACHIN GUPTA

ITA
27| 3 12/1iwy2026 | 201718 | [A] RACHIN GUPTA

&c- Assis;an; Registrar

Q/’DG—A ug-2026
o)




K//INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF

A BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTA

IN COURT ROOM 1

NT MEMBER

Srl

Appeal

Number | Y

Esss%g_tjgmeé;:, i

G ID-26420785626 PASSWORD-12345

Remarks

1

IT(SS)A
529/LKW/2026

2014-15

[A] SHEKHAR GUPTA HUF

E

\ IT(SS)A
530/LKW/2026

2014-15

[A] SHEKHAR GUPTA

3

\ IT(SS)A
531/LKW/2026

\ 2015-16

[A] SHEKHAR GUPTA

IT(SS)A
532/LKW/2026

2019-20

[A] SHEKHAR GUPTA

ITA
356/LKW/2026

2018-19

[A] SARSAUL BHARAT GAS SERVICE

ITA

2011-12

[A] LATE TRIYUGI NARAIN GOUPTA THROUGH LEGAL
HEIR AND WIFE RAJESHWARI GUPTA

PO/Llezozs

ITA
37/LKW/2026

2013-14

[A] MANOJ KUMAR JAISWAL

.

ITA
370/LKW/2024

2014-15

[A] HARI SHANKER GUPTA

ITA
455/LKW/2025

|

2002-03
(BPE on
20-03-
2002)

[A] LATE NIRANJAN LAL JAIN (TH. LEGAL HEIR
NEERAJ BENARA)

ITA

10| 505/LKW/2026

2023-24

[A] NEEMA JAMIL

11I

ITA
506/LKW/2026

2021-22

[A] PISCESIA POWER TRANSMISSION PRIVATE
LIMITED

12

ITA
508/LKW/2026

2014-15

[A] SAHKARI GANNA VIKAS SAMITI LTD.

13

ITA
737/LKW/2026

2021-22

[D] M/S HIND CHARITABLE TRUST

14

ITA
738/LKW/2026

2022-23

[D] M/S HIND CHARITABLE TRUST

15

ITA
739/LKW/2026

2023-24

[D] M/S HIND CHARITABLE TRUST

16

ITA
748/LKW/2026

2015-16

[A] BABA GURUNAM SINGH

B

ITA
750/LKW/2026

2017-18

[A] BRIESH KUMAR YADAV
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CAUSE LIST OF A BENCH FOR 13-AUGUST-2026 (THURSDAY

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID-26420785626 PASSWORD-12345

er

N

Hanes
Yea

IN COURT ROOM 1

A
752/LKW/2026

2020-21

[A] MADHURI DEVI

ITA
759/LKW/2026

2016-17

[A] MANISHA AGARWAL

ITA
760/LKW/2026

2017-18

[D] SARDAR SINGH AND COMPANY

|
\21\ ITA

90/LKW/2024

2017-18

[A] SHRI LAXMI SUGAR INDUSTRIES (E-FILED.)

s

nt Reglstrar

06-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 13-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

IN COURT ROOM 1
WEBEX MEETING 1D-26420785626 PASSWORD-12345
Frl Appeal Number Ai:'::' : ~ Assessee Name Remarks
\ 1 | SAS/LKW/2026 | 2017- 18 | [A] CRAIG XAVIER BUTTERFIELD
2 |ITA 254/LKW/2026 2017-18 | [A] CRAIG XAVIER BUTTERFIELD
3 | sae/Lkw/2026 | 2017-18 [A] NATASHA BUTTERFIELD
4 |ITA 255/LKW/2026 2017-18 | [A] NATASHA BUTTERFIELD
5 | CO 14/LkW/2026 | 2012-13 [A] SHANKER STEEL INDUSTRIES
[N
m TTA 39/LKW/2025 2017-18 | [A] SARNATH FINANCE LTD.
7 | TTA 40/LKW/2025 2017-18 | [A] SARNATH FINANCE LTD.
8 |ITA 898/LKW/2025 2024-25 | [A] ANKIT AGARWAL
9 |ITA 186/LKW/2026\ 2011-2012 | [A] AROON BHATIA
_
ITA 192/LKWI2026\ 2016-17 | [A] SANJAI KARN
ITA SBSILKWIZOZS\ 2020-21 | [A] DINESH KUMAR

12 |ITA 589/LKW/2026

2017-18

[A] ARUN KUMAR VISHWAKARMA

13 |ITA 594/LKW/2026

2014-15

[A] G. W. LAWRIE & CO.

14 |ITA 595/LKW/2026

2015-16

[A] G. W. LAWRIE & CO.

15 |ITA 596/LKW/2026

2014-15

[A] INDRAPAL

[16 TTA 598/LKW/2026

2018-19

[A] ARJUN KUMAR SHUKLA, PROP. SANJAY AIRCONDITIONING
SERVICES

17 |ITA 604/LKW/2026

2019-20

[A] MANISH JAI DAYAL

_  —

18 |ITA 637/LKW/2026

2023-24

[A] CHARANPREET SINGH BAGGA

.

19 | ITA 644/LKW/2026

2012-13

[D] SHANKER STEEL INDUSTRIES

20 |ITA 647/LKW/2026

2019-20

[A] KAUMUDI MISHRA

O« As.ﬂ;ant Registrar

I

06-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 13-AUGUST-2026 (THURSDAY)

| BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
: AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID-26400694010 PASSWORD-123456
\ Appeal Assmt. [ o

172}

rl . Assessee Name Remarks

;

TTA
‘ D] M/S. F. D APPEAL
\ 241/u<wno13 200607 | [D] M/S. F.LBUIDERS PVT.LTD. (OL )
2017-

2 \

\—\ 62/LKW/2022 202 L
z ¥ E-FILED-

F\ 35[|_|(w/2023 \201 13 |[A]S OMES- BAHRAICH ( )

F\ 10/LKW/2024

; HOMES, BEGUSARAI (E-FILED.
F’\ 16/LKW/2024 \2012 13 | [A] SAHARA CITY ( :

Number Year

—

[A] MANVINDAR SINGH CHHABRA

!

2012-13 | [A] SAHARA CITY HOMES-BHOPAL (E-FILED.)

L —

.

2012-13 | [A] SAHARA CITY HOMES - ALWAR (E-FILED.)

I

2012-13 | [A] SAHARA CITY HOMES KHARAGPUR (E-FILED.)

2017-18 | [A] SAHARA CITY HOMES TIRUCHIRAPALLI

2012 | [A] SAHARA CITY HOMES VISHAKHAPATNAM

|

2012-13 | [A] SAHARA CITY HOMES-BEHRAMPUR (E-FILED.)

2012-13 | [A] SAHARA CITY HOMES (E-FILED.)

ITA
225/LKW/2023
ITA
248/LKW/2023

ITA |
l;% 322/Lxnj2023| 201213 [A] SAHARA CITY HOMES - VARANASI (E-FILED.)

ITA
364/LKw/2023 | 201213 (D] SAHARA CITY HOMES-SITAPUR (E-FILED.)

ITA
365/LKW/2023 2012-13 | [D] SAHARA CITY HOMES- BOKARO (E-FILED.)

2012-13 | [D] SAHARA CITY HOMES-BEHRAMPUR (E-FILED.)

2012-13 | [D] SAHARA CITY HOMES- BAHRAICH (E-FILED.)

I EE— |

ITA
17| a6 /Lij2023 | 201213 | 0] SAHARA CITY HOMES-SHIMOGA (E-FILED.)

ITA
18| 31 1kwj2024 | 201213 | D] SAHARA CITY HOMES-SILIGURI (E-FILED.)




CAUSE LIST OF B BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2
WEBEX MEETING ID—26400694010 PASSWORD-123456
:3:&1 A;seI:: ; Remarks
19 32/LK%2024 5012-13 | [D] SAHARA CITY HOMES-BHOPAL (E-FILED.)
20 72/LK%2024 2012-13 | [D] SAHARA CITY HOMES HYDERABAD (E-FILED.)
21\ 138 lLKWIZOZ 4| 2012 |[0] SAHARA CITY HOMES PONDICHERRY (E-FILED.) -
EZ\ 139/LKW,2024\ 2012 \ [D] SAHARA CITY HOMES ASANSOL (E-FILED.)
H \ 2012-13 | [A) SAHARA CITY HOMES -SRI GANGANAGAR (E-
140/LKW/2024 FILED.)
191/LKW/202 4\2012-13 [A] SAHARA CITY HOMES - REWA (E-FILED.) |
25 268/LKW/2024\ 2012-13 | [D] SAHARA CITY HOMES - AZAMGARH ((E-FILED))
26447 /L$/2024\2012-13 [D] SAHARA CITY HOMES, BEGUSARAI (E-FILED.)
gl /urxuzou\ (D] SAHARA CITY HOMES - ALWAR (E-FILED.)
3\3 ai /erm/zoz 4\ (D] SAHARA CITY HOMES KHARAGPUR (E-FILED.)
29594 lur(rw ,2024\ 5012-13 | [D] SAHARA CITY HOMES ROORKEE (E-FILED.)
30| oo/t 2025 | 201213 | [A) SAHARA CITY HOMES - VELLORE
31 344,&5‘:,2025 2012-13 | [D] SAHARA CITY HOMES-SAGAR
32 357,&@,2025 2012-13 | [D] SAHARA CITY HOMES BINOR
33 375,&%2025 2012-13 | [D] SAHARA CITY HOMES UJJAIN
34 487,&%2025 2012-13 | [D] SAHARA CITY HOMES HUBLIDHARWAR
2 660/Lll;rve/2025 2012 | [D] SAHARA CITY HOMES-COCHIN
36| gg/Lrnz026 | 2012 |[D) SAHARA CITY HOMES VISHAKHAPATNA
& zzg,Lva,zozs 2012 | [D] SAHARA CITY HOMES, BIKANER
a8 230/LEVC/2026 2012 | [D] SAHARA CITY HOMES, ELLURU |




v I

g

CAUSE LIST OF B BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

[D] SAHARA CITY HOMES TIRUCCHIPALLI

56
LA £(;J narl

-

583/LKW/2026
a| . TTA \2015—15 (D] THE DISTRICT COOPERATIVE BANK LAKHIMPUR
513/LKW/2025 KHERI LTD

a A 2018-19 \[D] THE DISTRICT COOPERATIVE BANK LAKHIMPUR
516/LKW/2025 KHERI LTD

2025-26 \ [A] HAFEEZ EDUCATIONAL SOCIETY
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{NCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 13-AUGUST-2026 (THURSDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Assmt.
sri| Appeal Number Assessee

] 0 U ECTOUS TN TED__
e 123 (U BACTONCSCORPOTON TS
o 0 1 PEECTOUS GARATON TED

Remarks

L

A’As%ﬁgistmr




{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

